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The Original Appliction is dispose 	L 

of at the admission stage with a directia L 	C 

to the Respondent 	i.e. 
Att- 

No. 3 	Sr. Supdt. 	of 

Post Offices,Koraput Division to co1y with 

the 
/ 

orders contained in 	nexure-4 issued 

by the CPMshubarswar, by disposing of 

Annexure-5 on merits of the case keeping 

in view the applicants senirity in the 

LJSG cadre.* a suitable decision Shall ,O214 

be take n and cort-irtunicated 	to the ap p1 ic ant 
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(A) 	 CAT/i/U 

THE CENTRAL ADMINISTRATIVE TRIBUNAL 
CUTTACK BENCH, CUTTACK 

O.A./T.AfR.No ............ 	 .199 

,0.Appcant (s) 
us 

\.f'...........................Respondent (s) 

within 15(fifteen) days of receipt of 

,a C3py of these orders. Mr. AShok Mohanty 

is disposed of. 

Mernr(dn) 

tO -6 4901A)l 

TQY.  

learned enior Standing Counl(Centra1) 

ho was present in the court was also heard 

in the matter.Thus, the OA 


